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(0) tbe units now producinl power 
meta'S iD tile State with dotails of their loca-
tiOD and maDufacturiDI capacity; and 

Cd) whether Government intend to set 
GP aDJ more units for manufactun: of power 
meters in KerBI. and if so, the location 
tbereof? 

THB MINISTER. OF STATB IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOP~ENT IN THE MINISTR Y OF 
INDUSTRY (SHRf M ARUNACHALAM): 
<a> to (d). Presumably, the intention of the 
Bon-blo Momber is to seek information on 
house-service meters (single phase and poly-
pbase). No State-wise annual assessmeDt of 
requirement is made for this item. Manufac-
taring Units aro estabJish~d taking into 
account tbe overall Deed of country and not 
of any particular State alone. In the orga-
Diaed sector tbere are about 14 units with a 
capacity of 62.90 jak hs nos. and the produc-
tion during the period 1985-86 was about 
38.9 lakb nos. The production of house 
service meters is sufficient to meet the demand 
and no reports of shortage have been recei-
ved. In the organised sector there is only 
one unit which is located at QUilOD (KeraJa) 
with a capacity of 3.24 lakh DOS. This 
industry bas since been delicensed and no 
proposal to set up a unit for manufacture of 
power meters in the public sector in Kerala 
Is under consideration of Central Government. 

Aleolaol tlri ,ea yehieles aod raise 
I. Alcohol procluetioo from 

Molasses 

4458. DR. CHINTA MOHAN : Will 
the Minister of INDUSTR Y be pleased to 
state : 

<a) wbether Government are coDsiderin8 
an)' proposal to produce 100 per cent 
alcohol driven vehicles as in Brazil and 
ODSUrc that alcohol production is raised from 
molasses llnd other raw materials for which 
processes have been developed/claimed, such 
as from tapioca etc; aDd 

(b) if so, the details thereof? 

THB MINISTER OP STATE IN THB 
DBPARTMENT OF INDUSTRIAL DEVE-
lDPMBNT IN THE MINISTRY OF 
DlDUSTRY (SHIll M. ARUNACHALAM): 

<a> No, Sir. 

(b) Does not arise. 

Setting up of BlecCl"oaie Telep.oae 
Exelaanle at Na,pur 
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4459. SHRI BANWARI LAL PURO-
HIT: Will the Minist~r of COMMUNICA-
TIONS be pleased to state: 

<8> whetber Government are aware tbat !M existing. Nagpur Telephone 8JrcbaDle is 
Jammed to Its full capacity and one "cannot 
get a line; even OD medical grounds; 

(b) whether tbere is a proposal updcr 
consideration of Government since 1008 to 
set up an Electronic Telephooe ExcbaQlc at 
N3gpur; 

(c) whether necessary equipments have 
been installed in NalPur Telepbone 
Excbauge; aod 

(d) jf not, the time by which tbe 
necessary equipments will be installed and 
Electr~Dic Telepbone Bxchapge start 
functioning? 

THE MINISTBR OF STATE IN THE 
MINISTRY OF COMMUNICA:fIONS 
(SHRI SONTOSH MOHAN DEV): (a) 
Nagpur Telephone Exchange at present is 
over loaded. 

(b) Yes, Sir. 

(c) aDd (d). Tbe EJectropic ellcbanp 
equipment for 10,000 Jines is expect~ to 
be supplied by ITJ factory at Manppur 
by s.pternber, 87 "nd tbe electronic excball8C 
is expected to Start fUDctioniQa within the 
tbe next two years, at NalPur. 

I.port of mac ..... .., aDd e ....... eat 
." Ne,.U Lignite Corporaftoa 

4460~ SHRI BANWAlU LAL PUR.OHIT : 
SHR.I V. SRBENIV ASA 

PRASAD: 
DR.. V. VBNKATESH: 

Will tbe Minister of INDUSTR.Y be 
pleased to state : 




